FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ORKUS PRIVATE LIMITED OPERATING IN LED ELECTRICAL ‘
LIGHTS FITTINGS AND SOLUTIONS AT DELHI & UTTAR PRADESH
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

1.| Name of the Corporate Debtor | Orkus Private Limited ‘
along with PAN/CIN/LLP No. PAN: AACCO4558N | CIN: U74999DL2017PTC313952
2.|Address of the registered office | Regd Add: C-483, Yojana Vihar, East Delhi,
‘ New Delhi-110092
3.TURL of website - Not Available
4.|Details of place where majority Not Available
of fixed assets are located :
5.| Installed capacity of main Company is non-operational since long.

products/ services o s ~
6.| Quantity & value of main products/ | The books of accounts not updated yet, last
services sold in last financial year | audited balance sheet is available for FY 2019-20.
7.[Number of employees/ workmen | Currently no employees/ workmen available

8. | Further details including last available | Detailed invitation for Expression of interest
financial statements (with schedules) | can be obtained by sending email at:

of two years, lists of creditors, relevant | cirp.orkus@gmail.com

| dates for subsequent events of the
| process are available at:

9. [ Eligibility for resolution applicants | Eligibility crit"eria~along with detailed invitation for

under section 25(2)(h) of the Expression of interest can be obtained by sending
" [Code is available at email at: cirp.orkus@gmail.com
10.| Last date for receipt of expressmn 03-05-2024
" |of interest ‘

11.| Date of issue of provisional list of | 13-05-2024
© | prospective resolution applicants , ’

12.| Last date for submission of 18-05-2024

_| objections to provisional list B

13.| Date of issue of final list of - 28-05-2024
prospective resolution applicants

14, Date of issue of information | 18-05-2024

memorandum, evaluation matrix
+ |and request for resolution plan to
| prospective resolution applicants

15.| Last date for submission of 1 17-06-2024
resolution plans I ,
16.| Process email id to submit cirp.orkus@gmail.com

Expression of Interest
Note: The above timelines are subject to.the exclusion of time of 75 days by Hon'ble NCLT, which will be’
sought bythe RPinsubsequent course, afterapproval of CoC. Ajay Gupta|

- ‘Resolution Professional for Orkus Private Limited

’ a iBBI Reglstratlon No: IBBI/IPA-001/IP-P00140/2017-18/10304, ,;‘%ﬁﬁ@\, :
Date 13 04 2024 Regd Add B-7/45, 1stFloor, Safdarjung Enclave Extn., New De@”\‘t@é§ 5»"““0 .
o) f‘ \

LPIace NewDelhi Emall cirp. orkus@gmall com; ip. ajaygupta@corpv
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